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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
WEST ZONE, PUNE

ORIGINAL APPLICATION NO. 02 OF 2019 (W2)
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Versus

Affidavit in Reply on Behalf of Respondent No. 6

IT IS MOST RESPECTFULLY SHOWETH:

B I. state that, I have beeon scrved with Ehe copy
of petitzen, @nd ‘as ‘T ‘am. conversant with @ the
facts and circumsgamces, 1 am competent Eteoi file
this reply and therefore I am filing the present
reply.

2. At the. outset ‘I demy =ll fthe  allegitions,;
averments, any seriagbkim @f 1ssucs made 1im fhe
memo. of petition, and ‘mon- demial oF any
allegation, avermenkt, or any scriatim of issites
should .not be . construed as admission @ en my
behalf, . unless and. wntill w§ 1S iispeciEicalily
agmitted. It should be eategenricalily taken and
Ereated as denied.

3k T 'say that . the gravemen ©f @ the applicant
pertains to  non-declaracEien ©f  Eco Scnsitise
Zone 1in an around Balaram Ambaji Sanctuary which

1s pending with the Ministry of | BEnvironment and
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Forest. The appliecantsd hasi'lolse ) vaised A
gtievance and prayed thet no mining. actiyities
should be permitted within 1 km  from the
boundary of the sanctuary till the notification
declaring Eeo Sensikive Zenc in respeect of Ehe
sdid  sanctuary ~is dsceed by the MilmilsE ey of
Environment and Forest. The applieant has also
prayed inter alia that a committee be set up: - for
the purpose of determining compensation for
resteration and feor menitering the activitiecs in
the said area.

I say ane submit’that the Government of Gujarat
has submitted its‘ preposal for ideclaratien of
Eco Sensitive  Zone: areumd the said Balaram
Bmbayjis Samctuary on 03 0S5 2610 . 1 . say Ehat
Certain  gueries meke roiscd by ihe MOEF in
Ecspeck of the sgid prepesal whiech were duly
answered by the answering respondent. in. that
Pegard, I say that Eheilast query Was raised by
MOEF on 13.11.2019 and in | respense to the said
query, the answering respondentvhad submitted a
detailed pointwise compliance report wvide its
letter dated 01.09 2020 Theuncfore, [ soy Ehot
das . on. today, . the prepesal submitted by the

Govermment of Gujarat feor deeldration of Eco
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Environment and Forest, Government of Gujarat.

5i. In that wview of the  wmakter, | the answering
respendent has| cemplied: with Ehelidirections and

hence, the present application |deserves to be

dismissed.
AFFIDAVIT
\\\
Nl 1, Mitegh bwnor aampdellcs Potol Dy, o+
.&'\4- \ B2 Pelors, png. B
gﬁ%&;zgé Vlﬁo Q>@@@qumh— ; Hindu, 2RAdwlt, do hercby state
L‘<,h :ﬂ on selemn aftfirmation that what 'is: stated 1in the

> J foregoing paragrophs nes. 1 iwe &5 s trlge o Ehe
best of my knoewledge, information and: belicf ond I
believe the same to be true.

Paragraph no.% contains prayer clauses.

Solemnly affirmed at 4?24£m491u{\ on this the
/
23 dayoer. ] 3 DEC ZQZQZOZO.

_Deec,
2 3 DEC 20 %
Deputy Con or of Forests

SOLE;ENFLY gFFiRMEé;.f Bapaskaniha, Palanpur.
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